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VASTU HOUSING FINANCE CORPORATION LIMITED
A Public Ltd. Company Incorporated under the Companies Act, 1956
Date of Incorporation: 04.02.2005; CIN: UG5S22MH2005PLEZT 2501,
Registered & Corporate Office: Unit Mos. 203 & 204, 2nd Floor, A wing,
Mavbharat Estates, Zakaria Bunder Road, Sewri (West), Mumbai - 400015
Tel No: 022-24180811; Email: ca@vastuhic.com Website: hitps:fwww vastubic.com;

PUBLIC NOTICE
SHIFTING OF BRANCH OFFICE:
The Branch office of Vastu Housing Finance Corporaton Limited (*Company”) al
Bangalore - Kanakapura Road shall be shifted to the new premises as mentaned
balow from Z6th June, 2024 [affectve date);

Oid Address. | New Address.
Cifice Unit'shop Mo, 208, Firsl Flocr, SRVEN | g0 5 e ;
H.l'l.{ﬁl":;.! HENI_!ﬂ ¥ '|.'-|'||i':ll-|h.l'l|:- Elll'ﬂl?'llz'.-l]:llu'f..'- H;-i:::; M;j;ﬁ;g E..:::ll! ;"!JE'FH' mlaﬁiﬂ
g, Utiaranalll Mobi, Bangalone - P ' =
E-r.-:.llll Tahik, Bangalons-560062 Jayanagar, Bangalore, Kirnalaka- 560041
The Oid Premises will remain operationad Bll 25th Juna, 2024 From 26th June, 2024
onwands, all ransacions | cusbomer sanice reguasts of te Company should be s
o b Ny BOdrass only
In case of any quanes-.;c-:: ey contac! us al: customerc astuhfc.com
Address: Unit hos. 203 & 204, 2nd Flooe, Awing, Navbharat Estates, Zakaria
Bunder Road, Sewri (West), Membal = 400015

advertising copy, it is not possible to verify its
contants. The Indian Express (P) Limited cannot
be held responsible for such contents, nor for any

FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary
Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKE HOLDERS OF ZETWERK FABPLUS Private Limited

*

2.| DATE OF INCORPORATION OF
CORPORATE PERSON

03 July 2020

3. | AUTHORITY UNDER WHICH CORPORATE
PERSON IS INCORPORATED/ REGISTERED

Registrar of companies, BANGALORE,
MINISTRY OF CORPORATE AFFAIRS.

4.| CORPORATE IDENTITY NUMBER /
LIMITED LIABILITY IDENTITY NUMBER
OF CORPORATE PERSON

U28100KA2020PTC135505

5.| ADDRESS OF THE REGISTERED OFFICE
AND PRINCIPAL OFFICE (IF ANY) OF

NO 461 17"CROSS 4™SECTOR HSR LAYOUT,
Bangalore, Bangalore, Karnataka, India, 560102

Membership No: IP-N01190
Reg No: IBBI/IPA-002/IP-N01190/2021-2022/13985,

8.| LAST DATE FOR SUBMISSION OF CLAIMS | 05™ April 2024

Notice is hereby given that the M/s ZETWERK FABPLUS PRIVATE LIMITED (the Company) has
commenced voluntary liquidation on 06" March 2024. The stakeholders of the Company are hereby

NOTICE FOR SALE OF ASSETS
SPACEVISION IMPEX PRIVATE LIMITED (IN LIQUIDATION)

A company under figuidation process vide Hon'ole NCLT order dated February £
Office of the Liquidator: E-504, Ispatika Apartments, Plot-29, Sector-4, Dwarka, New Delhi -110478
Sale of Assets under Insofvency and Bankrupicy Code, 2016
Last Date to apply and submission of Documents: 21-03-2024
Last Date of Declaration of Qualified Bidder: 26-03-2024
Last Date for Inspection, Due Diligence of assets under Auction: 02-04-2024
Last Date for Deposit of EMD: 05-04-2024
Date and Time of E-Auction; 08-04-2024, 11.30 am to 4,30 pm
(With unimited exfension of & minutas each)
Sale of Assets and Properies ocwned by Spacevision Impex Private Limited (In
Liquidation) forming part of Liguidation Estate by the Liguidator, appointed by the Hon'ble
Mational Company Law Tribunal, New Delhi. The sale will be done by the undersigned
through the e-auction platform https:iwww.eauctions.co.in

WWW.FINANCIALEXPRESS.COM ~ THURSDAY, MARCH 7, 2024
FINANCIAL EXPRESS

CORPORATE PERSON : s ' i
6. | LIQUIDATION COMMENCEMENT DATE | 06™ March 2024 Basic Description of Assets and Properties for sale: : :
OF CORPORATE PERSON Typeof | ocation | Address/ Area  [couplBlock| Reserve | EMD | incrementsd
7.] NAME, ADDRESS, EMAIL ADDRESS, | Mr Vighneshwar Bhat Asset . ofAsset |Price (INR)  (INR] | Vakue (INR]
TELEPHONE NUMBER AND THE REGISTERED ADDRESS and CORRESPONDING] | =hcg Shaplaffice premises bearing! A d T T 50,000
REGISTRATION NUMBER OF THE ADDRESS WITH BBI: No 202, A Block Sree Laxmif | Cffice Municipal Sub.No.:84/47 F4, (840,00 -1 8,00, 000 | - (Rupess
LIQUIDATOR Nivas APARTMENTS, Wilson Garden 13th Cross, sifuiated-on Sth Floor, Property No. 84 {Rupeas | (Rupees Fiity
Near Wilson Manor Apartments,Bangalore, (i Mo, 12), Jaya Chamarajendra Eghty | Eight | thousand
Kamataka ,560027 Road, Bangalore, having super built- Lckh | Lakhoaly))  only)
E-mail: bhatvighnesh[atlgmail{dotjcom up-area of 1293 sq. fts. and undivided | Unly) ﬁmr-‘“ of
Ph: +91 95902 52851 share of 196.21 sq. fts of 8250 sq | g

fts. and bounded by:Morth: BHK.
Shenff Land, South: Shakoor
Brother's Building, East J. C. Road,
West: Comporation Road

The terms and conditions of E-Auction and details of assefs of Corporate Deblor are

loss or damage incurred as a result of
transactions with companies, associations or
individuals adversing in its newspapers or
Publications. We therefore recommend that
readers make necessary inquiries before sending
any monies or entering into any agreements with
advertisers or otherwise acting on an
advertisement in any manner whatsoever.

Date: 06/03/2024
Place:Bengaluru

called upon to submit a proof of their claims, on or before05" April 2024, to the liquidator at the
address mentioned against item7 above.The financial creditors shall submit their proof of claims by,
electronic means only. All other stakeholders may submit the proof of claims in person, by post or by
electronic means. Submission of false or misleading proofs of claim shall attract penalties.

Reg No: IBBI/IPA-002/IP-N01190/2021-2022/13985

menticnad n the 'E-Auction Process Memorandum’ uploaded ai the websile e
htkp:weaw.sauchons.co.n

Ay zerious and interested bidder can check out and submii 2 bid for the same.

Contact person on behalf of E-Auction Agency (Linkstar Infosys Private Limited);
Wr. [shthak Mr. Vijay Fipaliva Email: 2dmini@eauctions co.in, Mobile No. #9591 2870035713
Contact person on behalf of Liquidator: C5 Dwya Saluja

Email : By spacevision@gmail.com | Mobile, No.: +81 8953104202

SD/-
Mr. Vighneshwar Bhat
Insolvency Professional

Sdl-

Email id-Bhatvighnesh@gmail.com Rakesh Prasad Khandelwal, Liguidator

BAJAJ HOUSING FINANCE LIMITED

Corporate Office: Cerebrum It Park B2 Building Sth Fioor, Kalvan Nagar, Puna, Maharazhira 411014, Branch
Office : Znd Floor, J K Towers, T190A-53-2, 46th Cross, Sangam Circle, Jaynagar Sth Block, Bangalore-560032,

s 1304} of the Securitisation and Reconstruction of Finandal Assets and Enforcement; of Security
Interest Act 2002 .Rule 8-(1) of the Security Interest (Enforcement) Rules 2002.{Appendo-Iv)

‘Wharaas, i undersigred bamg e dutbanized OMcer ol WS BAJA] HOUSING FINAMGE LIMITED (BHFL) unchr. e Secunilizafon ard Recorstnctian of
Firgiial Raseds and Enforcement ol Secisily Interestact 200 and in exendse of powers confemed ider sectien 132} readswith Rule 3 af the Secieily et
{Enforcement) Bules 2002, ssued Demand Notice(si o Borrowar{z) 0o Beetower(s) Guarantons) mentoned hanain below b repay e anaunt mentioned in
thie natice within G0 deys fram Ha dabe of receipt of tha said notice. The Bomrower(s} /Ca Bormowans) Guararder(s] having failad 1o repay tha amount, notice is
heretry given (o he Bormawar)s) [Co Bormowan sy Guaranlons) and the public in pananal thal the undarsigned o bahalf of WS Bajaj Housing Finance Limied,
M o oo the passession of the properly described Pengin Dilow noexarcze of e powens corderned on hirrunder Sechon TH4) of e said 801 read wilk
Buie B-1)of the said rules. The Baroeens) /0o Borowentsl Guarantod(s) in particular and the public inogenersl ane hereby cautoned not o desl withithe
below seid property ard any dealings with the said propary wil be subject to the firsf charge of BHFL for the amouni|s} s mentioned herain underwith futune
nlerest tharaon.

Mame of the Borrower(s)
Guarantor{s)
{LAMN Mo, Name of Branch)

Description of Secured Asset Demand Notice| Date of

(Immovable Property)

Date & Amount|passession

Branch : BANGALORE All That Piece And Parcel Of The Mon-|20th Dec 2023

01.03.2024
Rs. 26,31,987/-
[Rupees Twenby Six Lac Thirty Cne
Thousand Mine Hundred Eighty
Seven Cindy)

(LAN No. H404HLPO177666)

1. SHIVAKUMAR N (Bormwer)

2, Lakshmamma Hanumanthalah
{Co-Barrower)

agricultural Proparty Described As:
Property Assessment no.29, old No.612, present
Property no.3395%/1, Khata No.36/1, measuring
East to West 20 feetand Morth to South 30 feet,

Both At No 36/1 1st Cross, Suvarna
Magar Doddabidrakaiiu, Mear Pepsi
Gowadan, Bangalore, Kamataka-560073

cormes under BEMP limits., East :- Boed, West ;- Remaining portion of same property and
Mzhadevamma property |, Morth = Site Mo37, South - Road

gituated at Doddabidarakaliu, Yeshwanthapusa hobli, Baagalore north Galuk, presenthy

Date: 07.03. 2024 Place!- BANGALORE

Authorized Officer Bajaj Housing Finance Limibed

)

Muthoot Homefin (India) Ltd.

Muthoot Homefin | Corporate Office : Unit No. 19-NE, 19th Floor, The Ruby, Senapati Bapat Marg,

Mear Ruparel College, Dadar {West), Mumbai, Maharashtra- 400 028
POSSESSION NOTICE (As per Appendix IV read with rule 8(1) of the Security Interest Enforcement Rules, 2002)

Whereas, the undersigned being the Authorized Officer of Muthoot Homefin [India) Ltd. [MHIL) under the Securitization and
Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 and in exercise of powers conferred under
sacticn 13(12)read with Rule 3 of the Security Interest|Enforcement) Rules 2002, Demand Motice(s}issued by the Authorised
Crfficer of the company to the Borrower|s)/ Guarantor(s] menticned herein below to repay the amount mentioned in the
notice within &0 days from the date of receipt of the said notice. The borrower having failed to repay the amount, notice is
hersby given to the Borrowers)S Co-Borrower(s)) Guarantor(s] and the public in general that the undersigned has taken
Possession of the praperty described herein below Inexercise of powers conferred on him under Section 13(4)of the sald Act
read with Bule 3 of the said rules. The borrower in garticutarand the public in general are hereby cautioned not to deal with
the praperty and any dealings with the property will be subject to the charge of Muthoot Homefin (India) Lid. foram amount
as mentioned herein under with interest thereon.

The Borrower's attention is invited to provisions of sub section (8) of section 13 of the Act, in respect of time available, to
redeem the secured assets

| &r.| Mame of the Borrower|s)/ Brief details of secured assets Date of Demand Posse-
No. Co-Borrawer(s)/ Notice & Total Hrg't__
Loan Account Mo./Branch Outstanding Dues [Rs.} ata
T [Mareappa Malkasariu G Mo 268/ B, E Swathu Mo, 2a-Aug-20230 Rs. 7660468/ G2 =P
Mannavagola/ 150400301 200101935, Ambedkar [Rupess Seven Lakh Sixty Sig Thousand | 2024
PAallasar] Mannavagolf Galll, Dhamane(5), Belgaum Four Hundred Sicty Eight Cnly]
Renuka Mannavagol/ Karnataka- 58120%
053-05300042 ) Belgaum
2. [mavindra Kumar N/ Savitha NS [ Ne. 7871, Unigue No. 18-Aug-2023%) Rs. 10,223,049/- P -
054-054001 197 Mysore 1522001015044 20352 Padukote Kaval | {Rupees Ten Lakh Twenty Two Thousand | 2024
Willage, Padukote Kaval Fourty Mine QOnbyl
Gramapanchayath, H. D Kote Taluk,
Mysore Karnataka- 571189
3. |Ravi B Padmamma) Mo 312, Unigeee No. 15232226215 28-Mow-2023) Rs. 10,19 878/ O5-hdar-
Mirs Radha/ 054-05400075/ | Mylambuns Village, Biligere Grama {Rupees Tem Lakh Mineteen Thousand | 2024
Pysore Banchayath, Hunsur Taluk, hMysore Eight Hundred
Karnataka- 57161 Seventy EiEhL oyl
4. [shivakumar B 5/ Lima/ No: 767/627/1 Ung No, 152161242328 28-Nov-3023/ Rs. 9,21,867/- 05
054-054001 568/ Mysore Gummanahalli Village Grama Grama [Rupees Nine Lakh Twenty One 2024
Eanchavath, Chinakorall Hobls Thowsand Eight Hundred Sisty
Pandavapura Taluk Karnataka- 571455 Seven Onlyl
3. [Muniraju/ Parimala/ Khathe Mo, 33/2, E Prop No. 18-Aug-2023/ Rs. 871915 & 04-har-
070000007 & 152400502 2009- F0005, Sogane (G.R) K5 17,05,305/- [Rupees Eight Lakh 2024
OFQ-0T000002F Shivarmoega | Othigatta Village Sogane [Post) Nidige | Seventy One Thouzand Nine Hundred
i|Hehll) Kamataka- 577201 Fifteen Only, & Rupees Sevantesn Lakh
Five Thousand Three Hendred Five Only)

Date: March 07, 2024
th:e: HKarnataka

S5d/- Authorized Officer,
Muthoot Homefin (India) lim'ltei',

BAJAJ HOUSING FINANGE LIMITED
Corporate offlee: Cersbrum 1T Park B2 Building Sth flocr, Katvan Nagarn Pune, Maharashtra 411044,
Branch Offices: 2nd Fioor, J K Towers, 7194-53-2 46th Cross, Sangam Circle, Jaynagar &th Block, Bangalore-560082,

Demand Notice Under Section 13 (2) of Securitization and Reconstruciion of Financial Assets and Enforcement of Securiy Interest Act, 2002,

Undersigned bsing the Authorized officer of W5 Baja] Housing Finance Limited, hereby gives the foflowing notice to the
Barrowen s WG o-Borrower[s) who have failled 1o decharge their Hability e, defauited in the repayient of principal 2s wel as the
interest and other charges accrued there-on for Home boan{si'Loanis} against Property advanced to them by Bajaj Housing
Finance Limited, and as a comsequence The loam{s) have becosse Non F'E!rTurrning Assels, Mccrﬂingl:,-. rabices were issued ko
them under Section 13 (2] of Securitization and Reconatrucion of Financizl Asaets and Enforcement of Security Interast Act, 2002
and rules there-lo, on their el known addresses, however the same kave bean returmed un-sesved/undeivensd, a8 swech Hhe
Baormowens W o-Borrowers) are hereby intmatedfinformed by way of this publication nofice to clear their outstanding duss under
thi loan facilitios avaded by theem from Emase Lo bime.

Loan Account No/Name of the Address of the Secured! Hﬂnﬂmd Demand Motice
Borrowan|s) Co-Borrowar|s)/ Immovable Asset! Property to be & Date & Amount
Guarantor(s] & Addresses Al that piece and parcel of the Non-agricullural Property described as: | 17" Feb 2024
Branch ; BANGALORE, A that land and parcel of land at project "Mult Infinite” proporlionaie 10 &

LAN No. H404CFCO046555, the Unsold Flats listed hereinafler. The Secured Obligations and the Rs
H4O04EDFO3T3008 & peformance by the Obligees and Promoters of their obligations in] 9,77 93 644/-
HA04EDFOGEST 34 redation thereto, shall be secured by the Security infavour of the Secured | (Rupees MNine
1. MULTI VISIONS PRO (Bormower) Party. The Security shall includs: Exclusive firs! charge by way of a | Crore Seventy
(Through its Pariner), At 1 St Floor Mo | registered morgage of the fallowing propery: All thak piece and parcel of | - Sewven Lac
BATIBIC Multi Maridian Appartments, | the convertad immaovable propery bearing Sy Mo 2503, new Sy No.2805 | Minety Thres

Thousand Six
Hundred Forty

measuring 31 guntas (ncluding 10 gunias of & kharab land) and Sy

CBI Main Road Ganganagar, _ I
Mo 2506 measwering 1 acre 19 guntas (inchuding @ guntas of A kharab

Bangabore, Karnataka-S60052

IBBI Reg. No: IBEEVIPA-D0ZIP-NO0E33/2018-19/11950
Digte: 07 05,2024 Regd. Add.: E-504, Ispatika Apartments, Phot Mo, 29,

Plage: Mew Dealhi

Sectar 4, Dwarka, Mew Delhi — 110078 .

Hombegowda Nagar Branch
291, Kamadhenu Gardenia, 11th Cross,
Wilson Gardens, Bangalore-560027, Ph; 080-22225388
E-mail: cb1371@canarabank.com

&HA o® @ Canara Bank
Jre

|A Government of India Undertaking)

# % £ Goolk SHANTINAGAR BRANCH
[r_.; No. 50, K. H. Road,
.t Po— Bangalore-560027.

ereas lhe undersigned being the authorize
Shantinagar Branch, under the Securitization and Reconstruction of Financia
Assets and Enforcement of Security Interest Act, 2002 and in exercise of the
powers conferred under Section 13(2) read with rule 3 of the Security Interest
(Enforcement) Rules 2002, issued a Demand Notice dated 01.01.202
calling upon the Borrower : (1) M/s. SRS Distributors, Address : No. 26, 1s
Cross, RRMR Extension, Bangalore - 560027. (2) Sri. B S Sukumar S/o. R.
Subhasankarappa, Address : 2086, Upanagar, 1st Main Road, Bangalore-560002.
(3) Sri. R S Sreenath, Address : No. 132, 1st Main Road, Kendra Upadhy
Sangha, Nagarabhavi, Bengaluru - 560072. to repay the amount mentione
in the notice of Rs. 49,83,786.86/- (Rupees Forty Nine Lakhs Eighty Three
Thousand Seven Hundred Eighty Six and paise Eighty six) and interest thereon|
within 60 days from the date of receipt of the said notice.

The Borrowers having failed to repay the amount, notice is hereby given to the
Borrowers and the public in general that the undersigned has taken symbolic
possession of the property described herein below in exercise of powers
conferred on him/her under Section 13(4) of the said Act read with rule 8 off
the Security Interest Enforcement) Rules 2002 on this 05th day of March 2024.

The borrower in particular and the public in general is hereby cautioned not to
deal with the property and any dealings with the property will be subject to the
charge of Canara Bank, Santhinagar Branch for an amount Rs. 49,83,786.86/-
(Rupees Forty Nine Lakhs Eighty Three Thousand Seven Hundred Eighty Six
and paise Eighty six) and interest thereon.

The borrower’s attention is invited to the provisions of Sub-section (8) off
Section 13 of the Act, in respect of time available, to redeem the secured assets.
Description of Secured Assets : All the piece and parcel of Vacant Site No 521,
Block No 2, Anjanapura Layout, Bangalore measuring East to West 6 Meters and]
NorthtoSouth 9 Metersanextentof54 meters,bounded Eastbysiteno 522, Westby,
siteno 520, North by Private Property and South by Road, standing in the name of}
Mr. B. S. Sukumar.

Sd/- Authorised Officer
Canara Bank

Date : 05.03.2024
Place : Bangalore

(E-Auction Sale Notice for Sale of Imnmovable Properties)

SALE NOTICE

E-Auction Sale Notice for Sale of Immovable | movable Properties under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with provision
to Rule 8 (6) o & 9 of the Security Interest (Enforcement) Rules, 2002.

Mofice i hereby given to the ‘public in general and in parlicutas to the Borrower {5) and Guarantor (2} that the bedow described immovabée |/
miovable croperty mortgagedicharged o the Sacured Credibar, the . possession ol which has  been taken . by the Authorzed Ofcer of Canara
Eank, H a Nagar Branch, wik be 5old “As is where is", “As is what is” and “Whatever there is" on 28.03.2024 for recovery of
Rz.1,91,41,042.87/- (Rupees One Crore Eleven Lakhs Forly one Thousand Forly Two and Eighty seven paisa only] as on 21.06.2023 with
further interestichargas due o the Canara Bank, Hombagowda Nagar Branch, from Borrower(s): Sri Vasu ¥V and Smi Padma V,
Having Current Residence At No 53, 15t Floagr, 151 Main, Nandini Layoul, Bangalora 560096 and Office at Clo Vasu and Co, 1013
APMEC Yard, Yeshwanthpar, Mear MG Complax, Bengalun 560022

The Heserva Price and Earnest Money Deposils defails are a5 under & the Eameast Manay Dapasil shall bé deposiied on or befora
27.03.2024, 4,00 p.m. by way of DO favoring Authorized Officer, Canara Bank, Hombegowda Nagar Branch or through enline peyment
[ Account Mo 209272846 (IFSC Code : CNREOOO13T1) the description of the property iz as under.

i . ) Reserve ENMD Incremental
Description of the immavable assets: Price Amount  |value at Bid
Schedule A Property: All the piece and parcel of inmovable converlad properly bearing 580, Rz, Rs.
10813, siteated 3t Jakkur village, Yelahanka Hobli, Bangalore North Taluk - 560 064 measuimg | 4.32,00,000/- | 13,20,0000- | 1.00 Lakh

about 1 acre & 37 gentas by residential conversion order no BOSIALMN/SRINAN9502.03 datad
27101 203 in the jurisdiction of Byatarayanapura CMC with kiatha no. 31088 and 1621 DEYE
and bounded as follows, Eagl by Road, Wasl by Private property, North by: Private property,
Soulh by; Private Propsdy

Schedule B Property: As per the apariment schedule, ihis flat conveyed in this has the
undivided share of 750 Sq.it from the mantioned schadule & a3 per Be slandands & specification
in JO agreament batween the: land lord and dewveioper.

Schedule C Property: Flat no. B.205,2nd floor, B Block, M3 Palazzo which is consiructed on the
properly as per schedule & wilh the sancbonad plan LP Mo 2TE2008-07 datad 27.05.2008
issued by the Byatarayanagura CHMC & Presen! BEMP Khatha No 3200 M162M0818/51-8-205
with the super bulltup area of 1770 Sq.ft consstmg of Hall, Kidchen, Dinlng3 bedrooms,
Bathroom, Balconies etc,, with vitrified tiles ficoring & common area usage & other facilifies as
available & exclusive one coverad carparking

Date & Tirme of Auction : 28.03.2024, Time: 1100 AMto 12.00 Noon, Date of Sale Notice : 06.03.2024

Property Inspection Date : 26.03.2024, 3.00 PM to 4.00 PM or on any working day.

Place of Auction : Bengalury

Known encumbrances, if any: Maliothe knowledige of the Bank

Detaile of Auclion service provider: Mis. Antares System Ltd, Ne.24 Il Stage, 4th Block, Basaveswarnagar,
Bengaluru-560073, MrManohar Mob No; 91-96861967 56,

For further details contact Sri. Akhil Arora Canara Bank, Hombegowda Nagar Branch, Bo 241 Kamadhenu Gardenia, 11th Cross,
Wilson Garden, Bangalure-560027 (Ph. No.9483531371) E-mail 1d: ch13T1i@canarabank.corm.or The Service Provider Mis Antares
Systemn Lid, No. 24, Il 5tage dth Block Basaveswamagar Bengaluru-560079, Mr. Manohar, Mobile No: 81-96861 56756,

Date : 06.03.2024 Sdi- Authorised Officer
Place: Etengaluru Canara Bank

STATE BANK OF INDIA

RACPC -3- YELAHANKA {CODE- 18994 )
Prestige star-1st floor, Mysore Sandeep Unnikrishnan Road,
Mear Mother Dairy, Yelahanka, Bengalore-560064
Ph:080-29720746. Email: sbi.18994@sbi.co.in

O SBI

NOTICE FOR SALE OF VEHICLES BY E-AUCTION

Mofice to public & hereby given to the effect that the vehicle described herein will be sold by State Bank of India, RACPC-
Yelahanka by holding E- Auction on the date and time mentioned in this nobica is “ As is where Basis and Condition™

e Name of the Reserve Price
No Pt Loan Adc. NO. Vehicle Model Reg. No. Fuel Type inel. Of GST
1 Vrinda Puneesh | 37460372482 Honda WR\V KAD3NC D433 | Diesel Rs.5, 50,000/
2 | Srinivasa V. 39352005001 Hyundai i20 KA43N 1339 | Peol | Rs6,00.000-

Date & Time of e-Auction: 14.03.2024, 10.20 AM To 12.30 AM (With unlimited Extension of 5 Minutes each). EMD:
10% of each vehicle's reserve Price as mentioned above. { EMD is Refundable for unsuccessful bidder) for inspection
of above Vehicles contact below mentioned Agency: Lakshmi Recovery Agency- Ph No. 8618048183.

Terms and conditions: 1.E-Auction is being held an “As is where Basis and Condition” and the Bank is not responsibile for
condition of Poor Intermet Connectivity or any other fact affecting the Viehicle. 2.The E-Auction will fake Placs through portal
hittps:(fibapiin on 14.03.2024 3. For defailed procedure and terms and condition of E-auction, interested bidder may wisit
hitps:fibagiin & download businass nies document. 4.A1 the above vehicles are parked at the agency vard. 5.Willing biddears
can inspect the vehicle(s) at the agency vard on 09.03.2024 and 10.03.2024 mentioned above and give best quote (over and
above the minimum base price). 6. The bidders have 1o increase the bidding amount by minkmum Rs.5,000- above Reserve
prica, 7. Balanoce of bid amount by the successiul bidder should be remitted within 7 days, i.2.21.03.2024, 4 PM failing which EMD
amount stands forfeiled. 8. Successful bidders cannat back-out for any reason. 9. Bank reserves the nght to canced or postpons
the avction without pror nofice. 10, For further details you may Contact Authorized officer, Contact No. 8217665874,

Place Bengaluru, 3di-

Clix Capital Services Pvt. Ltd.

MOTICE UNDER SECTION 13(2) OF THE SECURITIZATION AND RECOMSTRUCTION OF FINAMNCIAL
ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002

The wndersigned being the Authorised Oficer of (i Capital Services Pt Lid,, a Mon Banking Francial
Company (duly regisiered with Ressree Bank ol India) under the provision of the Seowirisation ind
Ricorstriclion of Finandlal Aipets and Enleacement of Security Inferest Act, 200 {54 ol D00 (hensinatter
reberred 10 a3 "SARFAESE Act, B0027) having its Registered Office: Aggarwal Corporate Tower, Flat No. 23,
5th Foar, Gavind Lal Sikka Marg, Ragendra Flace, Bew Delhi- 110008 (herainafner refierred bo a5 "CLIAT),
and & ergaged in the business of providing limancial sssistance o meee the mesds ol over millioes of
cuskamers all oeer bndia, herely Baes t you the Ballming nobie

1. KUMMETHA SABITHA W/O KUMA MAHESWARA REDDY, 2. K UMA MAHESWARA REDDY 5/0
VEERA REDDY, Both Reslding at - FLAT MO, A, JHD BLOCK, 13 SOUARE APARTMENTS, TC PALYA Mal

ROAD, TC PALYA, NEAR RELIANCE FRESH, BANGALORE NORTH, BENGALURL), KARNATAKA-560036

Loan Afc Numbers/Date ; SALHUMOO000602S & SELELMOO0000 15000/ JE-[ul-2023
Loan Amount Avalled @ Rs 33 40,8477 & Rs, 13405550

|naru1' 13(2) Natice : 16-Feb- 214

Demand Date and Amount as Per Sec. 13(2) Act. Notice - 5. 7453074 35/ (Rupees Seventy Four Lakhy
Fifty Three Thousand Seventy Fowr And Faise Fifty Nine Gl

Mortgage Properties : PROPERTY MNO. 01, SCHEDULE-W, ALL THAT PIECE AND PARCEL PROPERTY
BEARING FLAT NO. 092, BLOCK-B IN THE GROUNG FLOOR, PROPERTY PID NO. 150000400100820201,
PEASLIRTHG ABDUT 55,27 50). METERS (1025 SOUASE FEET) SUPER BUILT UP AREA, CORTAIMING TWD BH
ROOMS, TOGETHER WITH RCC ROOFING, WITRIFIED FLOORING TOGETHER WITH ONE COVERED CAR
PARKING SPACE, INCLUDING PROPORTIONATE SHARE IN COMMOMN AREAS SUCH AS PASSAGES, LOBBIES,
STAIRCASE, ETC., W THE MAULTISTORISED RESIDEWTIAL BURLDING COMPLEX KNOWM AS "PINMACLE™
CONSTRUCTED ON LAND BEARSNG OLD 5¥, MO, 79, NEW 5¥, WO, 7972, MEASLIRING ABOLIT 1 ACRE, 5¥. NO
B4, MEASURMNG ABDUT I3 GUNTAS, (CONYERTED FOR RESIDENTIAL PURPOSE WIDE COMVERSION
|CERTRFICATE MO. ALMCE} (BYSR: TR2/2009-10, DATED 060477010, [SSUED BY THE SPECIAL DEPLTY
COMBISSIONER, BANGALORE DIST., BAMGALORE), SETUATED AT HIRAMOAHALLY WLLAGE, BICARRHALLY
[HOBLI, EARLIER BAMGALORE SCHITH TALUK, PRESENTLY BAMGALORE EAST TALUK, BOTH THE LANDS
TOGETHER TOTALLY MERSURES ABOUT 1 ACRE &3 GUNTAS, WITH ALL RIGHTS, AFPLTEMANCES
WHATSOEVER HERELINDIER O LINDERNEATH O ABONE THE SURFACE

PROPERTY MO, B2, ALL THAT PIECE AMD PARCEL PROPERTY BEARING FLAT MC: 013, BLOCK-8 1N THE
GROUND FLOOR, PROPERTY Pl NO. 15020040000082000F, MEASURING ABOLIT 95.22 50, METERS (1025
SOUARE FEET) SUPER BUILT UP AREA, COMTAIMING TwD BED ROOMS, TOGETHER WITH BLC RODFMG,
VITRIFFEED FLOORING TOGETHER WITH ONE COVERED CAR PARKING SPACE, SNCLUDENG PROPORTIONATE
SHARE IN COMMON AREAS SUCH AS PASSAGES, LOBBIES, STAMRCASE, ETC, IN THE MULTITORSED
RESIDEMTEAL BARLDING KROWN AS “PINNALLE COMSTRUCTED ON LAND BEARING OLD 5Y. RO, 19, NEW 5Y
MO, 7977, MEASURIMG ABCRIT 1 ACRE, 5, NO. B0V, MEASLIRING ABOUT 23 GUNTAS, (CONVERTED FOR
RESIDEMIIAL PURPOSE VEDE CONVERMON CERTRRCATE WO, ALM(E) (B)SH 102700080-10 DATED
QT E0T0, ISSUED BY THE SPECIAL CERUTY COMBISSIONER, BARGALTRE DIST., BANGALORE), SITUATED
AT HIRANOAHALLL VILLAGE, BIDARAMALLI WOBL|, EARLIER BANGALORE SOUTH TALUE, PRESENTLY
BANGALORE EAST TALUK, BOTH THE LANDS TOGETHER TOTALLY MEASURES ABOUT 1 ACRE 23 GLINTAS,
WATH ALL RIGHTS, APPURTENAKNCES WHATSOEVER HERELINDER OR UMDERNEATH (R ABDVE THE SURFACE

NPA Date : W-dee-2003

Further with ressans, we believe thal you are evading the service of demand notice, hence this publication of
demand rotioe. You are herety) caled upon 8 pay Cix Capital Sepaces Pl L withs s g period of 60 days of
date of publication of this demand rogice the aforesaid amount along with further imterest, st indidental
expenses, thanges elc., failiE witich Cli Capital Senvices P, Lid, will ke necessary acton under all or any of
the provision of Sec 1308) of the said Act against all or any one or moee of the seowed assels moding taaing
possession of thes secured asseds of e boerower/s. Further you areé prohibited U5 13(13] of the said Act from
Trarclering ekher by way of sale/lease or in amy other way the aforesaid secured assets. Please note that no
further demard potice wil be Eued

Authorized officer

Date - 07.03.2024
Place - Bangalore Clix Capital Services Py, Lid.

BEFORE THE HON'BLE NATIONAL COMPANY LAW TRIBUNAL BENCH Ii
AT: HYDERABAD
I.A. NO. 15A OF 2021
IN
CP(IB) NO. 43/7/HDB/2018
APPLICATION FILED UNDER SECTION 43, 45, 50 & 66 OF THE INSOLVENCY AND

Date:06.03.2023 Authorized Officer

SWARNABHARATHI SAHAKARA BANK N.,

No.2229, 23rd Cross, Banashankari 2nd Stage, Bangalore-560070.
Phone No. 080-26762629/30, 41122816

DEMAND NOTICE

NOTICE UNDER SECTION 13(2) OF CHAPTER Ill OF THE SECURITISATION AND RECONSTRUCTION OF
FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT 2002

e

Attheir request, Bank has extended credit facilities to the below mentioned individuals against secured assets through its
below mentioned branches. The relevant particulars of the property on which they have created security interest by
execution of security agreement/documents & creation of mortgage by way deposit of title deeds are furnished hereunder.
As the operation and conduct of the financial assistance/ credit facilities have become irregular, the debts have been
classified as Non Performing Assets in accordance with the directives / guidelines issued by Reserve Bank of India
consequent to the default committed by the borrower in repayment of the principal debt and interest thereon. As the demand
notice sentby register AD calling upon them, was un-served/ notacknowledged/ addressee left/ this publicationis nowissued.

2 MR MALLIKARJUNAREDDY land}, vide comversion order Mo, B, Dis, ALNESR(NMES1933-94 dated |  Four Cnly)

YERRAM REDDY (Co-Borrower) 31.07 18493 issued by the Deputy Commissionear, Bangabore disirict -

S/o Mr. Balakrishna Reddy Yerram Karmataka - 580087 (in respect of 1 acre 10 gunias) and comarsion

Raddy At Flat Mo. A-306 A-Block erder Mo, B, Disal NSRIMAMED5GE-84 dated 12012005 issued by

Wirnas Virtue Apariment, 2nd Floor, ke Dﬂl:lu!:r' CAOmmissianers, Bangakore Districh in respect of B gunias of &

15t Main Foad, Sharadamba Nagar | kharab land and conversion order No, B, ALNINAYJSRET2015-16 dated

Mes Ring Road, Jalahall Village 2212215 Baped by the Depaty Commissioner, Bangalore deafrict -

Bangalore, Karnataka-S60013 Karmataka - SE00E7T, for the balance portion of 31 gundas inciuding 10

3. MRS, NANDINI YARRAM REDDY | guntas of A kharab land, situated at Chikkabettahslli village, Yelahanka

(Co-Bormrower); Dvo Mr. Kolis Hobli, Bangatore Modh taluk Kamalaka 5600487, presanily baaring

Bhaskara Raddy At Flat Mo A-306 A- | BEMP khata No 378/25/5/25/6, ward No. Alur-03. talally measuring 2

block Vinyaas Virlwe Apariment, 2nd | acres 10 gunlas or 98010 square feet and bounded on: East by Property

Floge, 13t Maln Road, Sharadamba bearing Sy No.25/3, Weat by Property bearing Sy No.25/2; North by

Magar Mes Ring Road, Jalahall Froperty bebonging to 5. Ramaiahand Munirajappa, South by PWD raad

Yillzge Bangalore, Karnataka-560013 | and BEangalore - Hesaraghatta road

*List of sold units

[ UnithNo | SBUA | UnitNo | SBUA | Unitho | SBUA | UnitNo | SBUA | UnitNe | SBUA | UnitNe | SBUA
AT 1,228 02 1,100 B205 1,040 AZ1S G0 B405 1,000 B513 H54
AI02 1,333 104 1,135 BZ19 B41 A3 1,076 BalG 1,000 Bo14 1,000
AT03 1,005 A2 1,357 201 1,038 B3O8 1,000 BanT g53 B515 253
A0 1,076 A2 1,333 C202 1,140 B307 953 B408 553 B51E 8953
Bid | 1298 AZ03 1.07H L2005 1,058 B30d 953 B40d o84 B21Y 284
B0z 1,347 A205 1.012 C204 1,135 B309 QR4 Ba10 1,000 B519 Bl
B3 229 A205 GO0 A3 1,337 B310 1,000 B4 641 B&20 B
B104 1,423 AZOY GO0 A2 1,333 B3t B B412 41 B521 g
Bi05 2259 A204 1,076 A3 1,076 B312 541 Batd 1,000 A10H B0
B0 229 A210 1.076 A0 1,076 B313 Q84 B415 O3 A10T =00
B0y h3 AZ11 1.012 AZ05 1.012 B34 1,000 B215 Bl AR &0
B0 aR3 A2 GO0 A30R 00 B31: a53 B41T Odd ATZ3 1,345
Bi08 | 964 | A2i3 | BoU | A307 | BOD | Bi6 | 953 | Batd | 641 | Baos | 953
Biio | @28 | AZ14 1012 | A308 | 1012 | B320 | &4 B420 | &4 Bzi2 | 641
Bi11 541 AZ215 1173 A309 1,076 B221 284 B421 ga4 A2 1,345
Biiz2 G4 A215 1,173 A0 1,076 A4 1,337 C4 1,038 B302 1,420
Bi14 2259 AZ1T 1,092 AN 1,012 A402 1,333 C402 1,104 A2 &0
Bils 853 A21R GO0 Ad12 200 A403 1,076 403 1,038 A503 1,076
Bi1G 453 AZ21h B0 A313 E00 A404 1,078 C404 1,135 AS0E 00
BiiT_| 966 | A0 | 1092 | A3i4 | 3012 | A5 | 1012 | ABe3 | 1345 | AST0_| 076
Biis | @29 AZZ 1076 | A315 | 1173 | A406 | 600 | BSO® | @84 | AS11 | 1012
Bila G4 1 B201 1,423 A3AG 1,473 A407 &l BS5i0 1.004 AS13 [
Bi20 G4 1 B202 1,420 A3gT 1,012 B 1,423 B511 541 A5G 1,173
Bi21 214 B203 1,000 A3id 00 B403 1,000 B5iZ 341 B=04 1,423

This step s being taken for substiiited service of natice. The above Bomrowers and/or Co-Borrowers Guarantors) ase advised o
maka the payments of ouistanding  along with future interest within &0 days from the date of publication of this notice failing which
{without prejudice to any odher right remedy available with Bajaj Housing Finance Limited) further steps for taking possession of
fhy Securad Assals! morgaged property will ba initiated as per the provisions of Sec. 134} of the Securitization and
Reconsiruclion of Fmandial Assels and Enforcement of Security Inlerest A0, 2002, The parties namead above ane also advised mot

1o alienate, create third party interest in the above mentionsad properties, Onwhich Baja) Housing Finance Limited has the charge
Place: BANGALORE Date: 07 March 2024

Sdi- Authorized Officer, Bajaj Housing Finance Limited

F_;'_,_nan::_im. ep' .in ‘. .

1. Nameand Address ofthe Borrower: Sri. Govindaraju.B. L, FlatNo-,5 G-5th Floor, Sundher Heights, No 39/1, 8th
Mile, Hessaraghatta Road, T. Dasarahalli, Bangalore-560057.

Account Number : IPL-644 Limit Amount : Rs. 35,00,000/-

Out Standing Loan Amount :- Rs.38,10,000/- (Rupees Thirty Eight Lakh Ten Thousand only) Together with further
interest thereon with effect from 08.12.2023 at the contractual rates together with costs, Charges, other monies until
paymentor realization.

Date of NPA:22.07.2023 Demand Notice dtd: 08.12.2023  Branch : Banashankari 2nd Stage Bangalore

Description of the property :- Schedule “A” : All that piece and parcel of the schedule Property bearing Site
No0.23,24,26 & 27, formed in SY No.5/2, of Yelachenahalli Village, Uttarahalli Hobli, Bangalore South Taluk, presently
coming with in the limits of BBMP ward No. 185, of Yelachenahalli, Bangalore and all the sites clubbed into one single
katha and bearing BBMP Katha No. 498/23,27/5/2/26,24/522/592, measuring East to West Eastern Side 80 feet North
to South (60+54.6)/2, feet in all 4584 square feet and bounded on : Eastby : Road, Westby : Road, North by : Private
Property, South by : Private Property.

Schedule “B” : 225 Sq feet of undivided share, right, title and interest in the land comprising in schedule ‘A’
Property.Schedule “C” : Documents deposited with second party relating to the property which is in the possession
of Sri. Govindaraja. B.L apartment bearing Flat No-C-4, 2nd Floor, measuring 1200 Squre feet super built up area
with Vitrified Tiles Flooring, one covered car parking place, proportionate share in common area such as passages,
lobbied, lifts, stair case and other area of common use part of multistoried residential apartment known as “ Sri
Krishna Residency “ constructed at schedule “A” property.

BANKRUPTCY CODE, 2016 (IBC)
INMATTEROF:

Sri KrishnaMohan Gollamudi

Resolution Professional for Leo Meridian Infrastructure Projects and Hotels

Limited,Bearing Reg. No. IBBI/IPA-003/IP-N000161/2018-19/11952
... Applicant/Resolution Professional

[SriRaj Kumar Ralhan

Erstwhile Resolution Professional for Leo Meridian Infrastructure Projects and

Hotels Limited,Bearing Reg. No. IBBI/IPA-001/IP-P00981/2017-2018/11614.]

(...Erstwhile Resolution Professional)

AND

1.Concept Avenues Private Limited

B-70 Journalist Colony, Jubilee Hills, Hyderabad 500033.

2.Leo Meridian Agro Farms

PlotNo.12, Leonia Resorts, Bomma-raspet Village, Shamirpet Mandal, R R District

3.Mr. K. Rangaraju

Ex-Director of Leo Meridian Infrastructures Projects and Hotels Ltd

HIG-60, APHB Colony, Bhimavaram 2,W G Dt.,AP-534202

4.Mr.D.Rama Chandra Raju

Ex-Director of Leo Meridian Infrastructures Projects and Hotels Ltd

FLAT NOS. 103 AND 104, LOTUS BLOCK, NAGARJUNA DREAMLAND, KOMPALLY,

HYDERABAD -500014

5.Ms. DVV Nagamalleswari

Ex-Executive, General Administration Department

Leo Meridian Infrastructures Projects and Hotels Ltd

FLAT NOS. 103 AND 104, LOTUS BLOCK, NAGARJUNA DREAMLAND

KOMPALLY,HYDERABAD -500014

6.Aloe Hotels and Resorts Private Limited

H.No.6-3-886, Somaijiguda Circle,Beside My Home Hill View Apartments, Raj Bhavan

Road Hyderabad TG 500082 IN

7.Leo Educational Society

Bommaraspet, Shamirpet, Medchal, Malkajgiri, Malkajgiri district, Hyderabad, Telangana

500078

8.Aloe International Holdings Limited

Office No B.702, Keshav Shrishti, Cts No 407, Lb S Marg, Bhandup (W), Mumbai-400078

9.SpectraMedical System

10.Suzanna Constructions Private Limited

308 B Road No.78, Phase- llI, Jubilee Hills, Hyderabad-500033

11.Traxun Towers

302, PNR-SSV Complex,D.No.1-19-71/A-13,Rukminipuram, AS RAO Nagar,Hyderabad-

500062

12.K.S. Associates

13.Alfa Enterprises Private Limited

No.65/9-10N.R. Road Bangalore - 560002

14.Akshay Associates

15.Manilal

16.PrakashRao E

17.Sri Sanvee Engineering

18.Tirupathi Reddy

19.Nagi Reddy S ... Respondents
IN THE MATTER OF
ANDHRA BANK .....FINANCIAL CREDITOR
VERSUS
M/S.LEO MERIDIAN INFRA STRUCTURE PROJECTS & HOTELS LIMITED
.......CORPORATE DEBTOR
NOTICE

(UNDER SECTION 43, 45, 50 & 66 OF THE INSOLVENCY AND BANKRUPTCY CODE, 2016)

If you fail to repay the aforesaid sum with interest and incidental expenses within 60 days from the date of the notice, Bank
shall exercise all or any of the rights detailed under sub section (2) of the section 13 of SARFAESIAct. You are also puton
notice that in terms of sub section (13) of section 13, you shall not transfer by sale, lease or otherwise the said secured
assets detailed above without obtained written consent of the Bank. This notice is without prejudice to Banks rights to
initiate such other action or legal proceedings as it deem necessary under any other applicable provisions of law.

As directed by the Hon'ble National Company Law Tribunal, Hyderabad Bench 2
Respondent Nos. 1, 3,6, 8, 9, 10, 12, 14, 15, 16, 17, 18 & 19 are hereby informed that the
Applicant/ erstwhile Resolution Professional Mr. Raj Kumar Ralhan has filed an Interlocutory
Application vide IANo. 15A0f 2021 (Old No. IANo. 15 of 2021) in Company Petition CP(I1B
No. 43/7/HDB/2018 under Sections 43, 45, 50 & 66 of the Insolvency and Bankruptcy Code
2016 regarding Preferential, Undervalued, Fraudulent & Extortionate transactions. As the
notices sent earlier to the Respondent Nos. 3, 6 & 8 were returned unserved with an
endorsement “Addressee left without instructions” and Respondent Nos. 1 & 10 were
returned unserved with an endorsement “No such person in this address”, the Hon'ble
Tribunal vide its order dated 07.02.2024 has ordered that Respondent Nos. 2,4, 5, 7,11 and
13 are served, but not present. Hence they are set ex-parte and directed the Applicant herein
to effect the service of the remaining Respondents through paper publication on the last
known addresses. Therefore, you are hereby informed to attend in person or through your
advocate on the next date of hearingi.e., 14.03.2024. Hence this notice.

Sd/- Avinash Alladi,

Advocate

Counsel for Applicant/Resolution Professional,

GLC & PARTNERS H. No.8-2-293/82/J3/443/A/8,

Road No.86, Jubilee Hills, Hyderabad, Telangana 500033, Ph. No. 6309584646,

Date : 06.03.2024 Sd/- Authorised Officer
Place : Bangalore Swarnabharathi Sahakara Bank N.,

. BENGAI URU
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IN:Sé%&%%ﬂﬁ%é?ﬁ?ﬁu?D PUBLIC NOTICE O TCeIRrecd Lroonwiie o BE-571438.
My clients namely: 1) BUYER NO. 1 o HEH i i H
5 wén_m o REVATHI W/o GURU PRASAD 2) BUYER E ma_ll.|tsiaff_ulb_sr|rangapatna.yahoo.co.tp
Kf”Tar;La“E%o““Nara;gh;;"”vﬂ:ms"' Agiﬁ NO. 2. MOURESH AND SANTHOSH s/o website:www.srirangapatnatown.mrc.gov.in
SHANKAR.K. 3) BUYER NO. 3 NETHAIIV.
about 31 years, R/at Chikkahanumenahalli SIIIIOVENKATESI-}l PERUMAL AND MOURESH %25@5 ©32:08236-252229/253030 -) ?S '&
Village, Thondebhavi Hobli, Gowribidanur || s/o SHANKAR K. 4) BUYER NO.4 INDRANI

Taluk. Chickballapur District. W/ || MATH AND SUBIR ROY 2’105325: ThHETR0/Te0. Te-tdh /tic: 04/2023-24 d.)ﬁdﬁv: WTMOT BRZ FOTYFTY,

RESPONDENT: Nil Intend hased the site FROM ; — =
DRAFT PAPER PUBLICATION respective sellers mentioned below Qs 05/03/2024 mmg::s sgd;;w@%g m@ ac:a@dd
WEsh IRooLE BRI
[

The petitioner has filed this petition for || 1) BUYER NO.1, SITE NO 39 and 4113 from
grant of letter of probate under Section 276 | | A-GJAYANTH son of GOPALA.M. 2) BUYER
@sﬁeéom TORT .20 TTEOT0

of Indian Succession Act. One Anjinappa || NG-2 SITE NO. 6, FROM SAVITHA 3) BUYER

@ Anjanappa S/o late Sanjeevappa was :8-3455,%?80SSFEES’lMKm‘;ﬁLO'? g% ngEE B8 WROT TR0 IRD :1{3@“.)055 -.) Uorﬁki"‘ E_‘Jf‘ﬁD ot
ot o e ana | [ No-2 STE NO.7 FROM N.NATARAY ?53:‘*030‘650 TOTN SRFTR WTOIHE-2024-190- o
enjoyment of the properties noted in the N : - = L o COALY JUWER

: The sellers assured, the buyers that the & cpsle) 5m0ﬁ%d@ OO WWT
schedule and the same was his separate f ! ﬁ‘v‘@g\ =SRee fgr.xﬁ “RZoths & 9o mmoEn Rd &
property is free from all encumbrances and WTRTALR T i e @ﬁ% TOBeOR ﬁ&j @Zéji‘é =02

property. Due to love and affection, | jefects in title, so my clients have come
" o e.. 33 o3 oy H.aoﬁcsnfvr“ FRFLE TORFHRE Xoners
G g : IR E[H, GBI DG,

Anjinappa @ Anjanappa has executed a|lforward to purchase the above said sites
BRTLO0TN TOET STRRT ded

)_'L l(_\ﬂ

£98,33050N33, ©ET T0TB030e WP eﬁdsaas BeR&3 z);e.?eodo STOITZRON
SodpNg, RFT Tere  FOWOREE,  BoTRMIOm ARWATW. TowseT
QRS OVWRTI  AQYTE  WEIBH  00tF  aenal  ©RONTR  R0mFE

registered will in favour of the petitioner || No 56,78, 39, and 43. W.Uﬁs 22 :\,.4,1 1999, '.'I.'Gi.ﬁ%i) 2000002 E_‘—'ﬁ.'i)
on 06/01/2022 vide No.125/2021-22.||if any person having any claim over this - \JQ oy e N

The said Anjinappa @ Anjanappa died on [f property hereby requested to submit| 52 OEREF I0RETT moILR.N00ET IRBINGY TEne

20/06,/2023. After his death, the will came | | objections to the below mentioned address o3 ey - 5 A ol o =
inte force and the petitioner has become within one week from the date of this "jL °"mt"":‘é’;-0§ ©BF LORT TR0/ /ATL TR TRODNT0n Cf\)o&@?&b 3@5&%5%, Lm0 ngj OB OR ANF AR ST SRTITEI) WET SRR, 8
the absolute owner in possession and||publication of this notice, otherwise my|fzn83053000 &,3.\_,553_, \_,m‘,,uﬁg“ﬁu o Waﬁ D‘moggf '33 TR TPROET 9eRa3 WoLs TN WITH - 070 G 0
enjoyment of the schedule property. client will proceed with the transactionf . " 2{ . TEODONT, s0Te Fe3© 20 ©& T,  YVPOTIW WEFNTI), STRRTT T3
Any interested parties may appear before || and further claims will be considered as 5&.0&0‘}\1‘}l HIzen CJ"\T‘”ﬁ 13.03.2024% =ced 5.30 non IBR @@mmdﬂ m:mséd FRTOD s & ” = =
the Hon'ble Cuurtdin persons or duly hw:r:\ézcrjoir;shvoud and not binding on buyers BN AOTeRAT Tons Homo D, B 15.03.20248 R ToRLieRd, @@d? 5@52@ 2000203 20RE TROTET wWHIToR ﬁ?jﬁ% QTR TRwLeD, WIB BOTIFTE, BROI0T
instructed by their advocate on 19.04.2024 : ) e T o " BRIl BTeTnIZE RS °01t 030YTIe BROTTOIRNTOB BRI 3
artlll-ODlaﬁlm- Ifrhevfalledgoappearbefwe SITE NO. |HousSEcS§$lr{|Lc§._5.6,?.8,39, and[111.00 RctdR Sdchemmomym. IR Pans ) émﬂc‘o o3Te s mwd% R i?;a am ?d’é s dA; ;
Wil decide the matir accordingto v || 2, Kratra, No- 156/4g, sy No.16/dg,| I~ s e Toooa ez | et wemde soss ine acg SIS ¢ 9 TAECDIHT  WHT WIF FREI,  IIMWHD
: ituated at Huli illage, Jigani Hobli, 2.990. o)
e properiesSERUIE s Anekcl r?mfﬁ 'E'Q?.EEFL‘EJ.'SSETGs'.gab’é'un%;& = BeroE® §o Chous; | (cene —_— 208 50 § KR @dm smor,  RmRONeR 2@ dedded. @M wEmEm 0BeINE H0s odeed
r . 68,11 | i . i [ % - = — —=. =
New Sy. No8/, an g,gg?:" of 228 Remaing porton ! 3y no 156/45,west by el kit Rt DeRTD. FOSCOT  Aovomly, woein & @ﬁimm QT FRYH ATHTNTO
untas, assessment of Rs.5.00/-, situate :25ft & Road. North by: & 25th Road, South i by
SI Chikkakurugodu Village, Kasaba Hobli, | | by: Rema??ug po?hrnn ny syno. 156?‘a o I DMA/2023-24/SE2693 35.00 70000.00 WIB) ?D?.,JDOQ')J‘JGD ©neg §&’b i&g;’b&:oé Q@szjgjm}gRJ;?: jmgg ﬁm 3?';:?5;'\’3 Sisade %’G&)U; Qfadjg
Gowribid Taluk and bounded on the:- GANGADHAR.N., ADVOCATE % TU, £ QUE BT AL TS0 AR0 TR
Egst by: Land. of Keioppagarl. West by No.231,LAKSHMI NIVAS 2nd floor, | | 2 | DMA/2023-24/SE2694 8.00 20000.00 ERAOPTT RSN B T, Tere ¥ 562 : v > 0 233
Land of Eradinnappagari Erappa. North by: 5. C. Road Gandhmaga}r).&'é:égé!{ggggg T DVA 2023 24/SE2605 =00 750000 SNEE =R amraéséﬁ 2RTO0 TOEe) | QBT 830 epsdode WO WD, FTe3LIT WOS0[er 0T ST TO
Government forest. South by: Land of " : - ; 3 . = . - -
Thumalaunte Ahwathappa Date: 06.03.2024 ©QFOTD ARg 3 Frieviidond 83 NmOijﬁ_’ ToPYTBOT WozY iR T n@oi)zd RRO0DE TRTMPOLRT
Gwrvnt by m; ;lon ?J?w Couhr‘czgzlih seal and 4 | DMA/2023-24/SE2696 18.00 45000.00 QeRT. ITHMTLL FRVTOD SIeer; AR PORT WS DT [AWRD. wTRT  FendET, FB D Tone
signature ay of Marc . S
The Chief Administrative Officer, District 5 | pMA/2023-24/SE2697 3.00 7500.00 30T, o, Ion "‘a@w &Zﬂd@ facﬁojmdﬁ é?f'@ QAR Wesr ﬁa@wﬁ@?@( %;?%OQTW @d&da 50?’30@3@&% BRTOND
D SN ue o thickhakp, N@; e ms D e FOMPTO0T BRI WO SR A ZR FRRTBER 1 %aEh.
e 6 | DMA/2023-24/SE2698 5.00 12500.00 B - : E
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